
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGAI.AND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.\[I-52l 2OoG l 48621 A

From Smti Jayashree Bora,

Joint Registrar Mgilance),
Gauhau High Court,

Guwahati.

To, Shri Roushan Lal,

District & Sessions Judge,

Karbi Anglong.

rL
Dated Guwahati the o June, 2024.

Sub: Casual l€ave.

Your letter No. DJIW4861/2024 dtd. 94.06.2024.Ref:-

Sir,

Withreferencetotheabove,Iamdirectedtoinformyouthatyouhavebeen
granted two days casual leave on 01.06.2024 and 03.06.2024, along with station

Lave permission, from the evening of 31.05.2024 till the morning ol 04,06.2024.

The next senior most Judicial Officer available at the stauon shall remain in charge of your

Couft and ffice in Your absence'

Yours faithfullY,

cL(-
JT. REGISTRAR (VIGILANCE)

MemoNo.Hc.vII-s2/20o6/4863/A-dated /' b'UL,

Copy to:

*/ f . fne Poect Manager, Gauhati High Couft, Guwahati'

JT. REGISTRAR ruIGILANCE)

4_


